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CENTRAL ADMIN BTRAT IVE: TRIBUNAL, JODHPUR BENCH, JODHPUR..

Date of Order: 4.,7.96.
Q.4 N0 .44/96.

Hetram Qjha,Kishanlal Rassewatta, eeodpplicants.
Tarachand Gupta,Ved Prakash Jindal
and Babulal Sharma vs.

Union of Indis & Ors. ;.&ieSpondents.'
#*de¥k
Egi " Mr. JeK.Kaushik- Counsel for the applicants.
® % * I
CCR AMs

HON'BLE M. GOPAL KRISHNA, VICE CHAIRMAN.
HQN'BLE M, 5.P.BIBWAS, ADMINISTRATIVE MEMBER.

PER HON'BLE MR. GOPAL KR ISHNA 3

In this application under,section 19 of the

Administrative Tribunals Act, 1985, the applicants

ide Annexure A/1 be klndly quabhed and
et aside directing the respondents No.l
nd 2 to observe the Rules relating to

is matter and the Junior Accountants

be not considered for filling up the posts.
of pivisional Accountants as they are not
eligible.

That by an appropriate order or direction
the respondents be directed to consider

the cases of the U.D.Cs of pPublic Works
Division only for recruitment on deputation
basis on the post of pivisional accountants.

(iii) That any other gppropriate order or direction,
. which this Hon'ble Tribunal may deewm proper
and just in the case be also passed in favour
of the agpplicants

2. we have heard the learned cduhsel for the applicants,

3. Thé applicants' counsel instea@ of pressing this
application on meritsnéﬁt:théig representation at Annex.a/3
dated 12.8.94 t0 ke decided on merits through a detailed |

Criauti ordér . |
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4. We dispose of this O.A. at the stage of

admission with a direction to the respondents to decide
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4/;:&192\6&; ein through a detailed order within a
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